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obtained from the Government based on recommendations of Expenditure Finance
Committee (EFC) from time to time. On the recommendation of the EFC, Government
has approved financial assistance to Registrars (@ Rs. 50/- per Aadhaar generated
in respect of initial 20 Cr. Enrolments. Taking note of available cost data, the
difference in the scope of work, the experience gained during phase I of enrolment
process etc, the government approved a financial assistance of (@ Rs. 40/- per
Aadhaar generated during Phase-II which has been mmplemented with effect from
01.04.2012.

{c) The representation received from Government of Gujarat to increase the
financial assistance to earlier levels was examined, and in light of cost data made
available by the Government of Gujarat, the representation was not concurred in.

The Government of Gujarat was informed accordingly.

{d) There 1s no proposal at present to review the financial assistance to

Registrars.
Quality of implementation strategy for plans
2417 SHRI AJAY SANCHETI: Will the PRIME MINISTER be pleased to state:

(a) whether the success of any plans depends heavily on the quality of

implementation;

(by whether it is true that our planning process is the weakest; if so, the

remedial measures taken in this regard;

{¢) in what manner Government proposes to increase the implementation

capacity; and

{d) in what manner the Twelfth Five Year Plan addresses the issue?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI RAJEEV
SHUKLA): (a) and (b) Planning Commission is aware of the fact that the success
of any plan depends on the quality of implementation. While the implementation of
a Plan 1is contingent upon series of interrelated actions by governments at central
States and local levels, the Twelfth Five Year Plan, besides making specific
recommendations in each sector for improving implementation of the plan has also
emphasised that infer alia good governance is critical for translating Plan outlays
into desired outcomes, because without good governance, resources that are allocated

are not elficiently utilised; management of public service delivery becomes sub-
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optimal; efficiency of public expenditure is affected; and finally, it impacts the

effective management of natural resources.

{c) and (d) As stated above, Steps proposed to be taken by the Government
during the Twelfth Five Year Plan to improve the quality of implementation of the
Plan have been delineated in each sector which also include a Chapter on
"Governance" in the Twelfth Year Plan. The plan document 1s available on the official

website of Planning Commission at http://www.planningcommission.gov.in.

Further, it is also stated that many recommendations of the Plan are
implemented through schemes. In order to improve the quality of implementation of
these schemes, the Cabinet has approved the proposal of Planming Commission in
its meeting on 20.6.2013 for restructuring of the scheme, which infer-alia include
following (a) Restructure the existing CSS/ACA Schemes in the Twelfth Five-Year
Plan into 66 Schemes including, Flagship Programmes. The details of 66 CSSs
schemes are indicated in the Statement (See below). Out of these 66 schemes 17
schemes which are critical in realising the objective of the Twelfth Five year Plan
have been declared as flagship schemes. The Government has also, inter-alia

approved following for improving the quality of implementation of scheme:

{0y At least 10% of outlay of CSS be kept as flexi fund which may be used
for funding innovations or taking up the activities/projects which even
though not strictly as per the guidelines of the scheme, serve the broad

objective of a scheme.

(i) Provision for introduction of State Specific guidelines in a scheme. These
measures are expected to provide flexibility in implementing the scheme

and would improve their efficiency.

() Further it has also been approved that in each new CSS/ACA/Flagship
scheme, at least 25% of funds may be contributed by the General
Category States and 10% fund by the Special Category States including
States of J&K, Himachal Pradesh and Uttarakhand and

(iv) The Budget provisions of these schemes would be provided to the
Administrative Ministry and it has also been mandated that central fund
in a scheme would flow to the States through Consolidated Fund of
States.

These arrangements are expected to further improve the implementation of these

schemes at the State level.
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SL No.  Department/Schemes/ Programmes

1 2

Department of Agriculture & Cooperation

1 National Food Security Mission

2 National Horticulture Mission

3  National Mission on Sustainable Agriculture

4 National Oilseed and Oil Palm Mission

5 National Mission on Agriculture Extension and Technology

6 Rashtriva Krishi Vikas Yojana (RKVY) (ACA)

Department of Animal Husbandry, Dairying & Fisheries

7  National Livestock Management Programme

8§  National Livestock Health and Disease Control Programme

9@  National Plan for Dairy Development

Department of Commerce

10 Assistance to States for Infrastructure Development for Exports (ASIDE)
Ministry of Drinking Water Supply

11 National Rural Drinking Water Programme

12 Nirmal Bharat Abhiyan

Ministry of Environment and Forests

13 National River Conservation Programme (NRCP)

14 National Afforestation Programme (National Mission for a Green India)

15 Conservation of Natural Resources and Ecosystems
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16 Integrated Development of Wild Life Habitats

17 Project Tiger

Department of Health and Family Welfare

18  National Health Mission including NRHM

19  Human Resource in Health and Medical Education

Department of AYUSH

20 National Mission on Ayush including Mission on Medicinal Plants
Department of AIDS Control (New Department)

21 National AIDS & STD Control Programme

Ministry of Home Affairs

22 National Scheme for Modernization of Police and other forces

23 Border Area Development Programme (BADP) (ACA) (MHA/M/o Finance)
Ministry of Housing & Urban Poverty Alleviation

24 National Urban Livelihood Mission

25  Rajiv Awas Yojana (including INNURM part of MoHUPA)
Department of School Education and Literacy

Sarva Shiksha Abhivan (SSA)

27 National Programme Nutritional Support to Primary Education (MDM)
28 Rashtriya Madhyamik Shiksha Abhiyan (RMSA)
29 Support for Educational Development including Teachers Tramning and Adult

Education

30 Scheme for setting up of 6000 Model Schools at Block level as Benchmark of

Excellence

31 Scheme for providing education to Madrasas, Minorities and Disabled
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Department of Higher Education

32 Rashtriya Uchhtar Shiksha Abhiyan

Ministry of Information Technology/Ministry of Finance
33 National E-Governance Action Plan (NeGAP) (ACA)

Ministry of Labour and Employment

34 Social Security for Unorganized Workers including Rashtriya Swasthaya Bima

Yojana
35  Skill Development Mission

Ministry of Law and Justice

36 Development of Infrastructure Facilities for Judiciary including Gram Nyayalayas

Ministry of Minority AfTairs
37  Multi Sectoral Development Programme for Minorities

Ministry of Panchayati Raj

38 Backward Regions Grant Fund (District Component) (ACA) (M/o PR/M/o

Finance
39 Rajiv Gandhi Panchayat Sashastrikaran Yojana
Department of Rural Development
40 National Rural Employment Guarantee Scheme (MGNREGA)
41 Pradhan Mantri Gram Sadak Yojana (PMGSY)
4 Indira Awaas Yojana (IAY)
43 National Rural Livelihood Mission (NRLM)
44 National Social Assistance Programme (NSAP) (M/o RD/M/o Finance
Department of Land Resources

45  Integrated Watershed Management Programme (ITWMP)
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46  National Land Record Management Programme (NLRMP)
Ministry of Social Justice and Empowerment & Disability AfTairs
47 Scheme for Development of Scheduled Castes

48  Scheme for Development of Other Backward Classes and denotified, nomadic

and semi-nomadic Tribes.
49 Scheme for development of Economically backward Classes (EBCs)
50 Pradhan Mantri Adarsh Gram Yojana (PMAGY)
Department of Disability Affairs
51  National Programme for Persons with Disabilities
Ministry of Statistics and Programme Implementation
52 Support for Statistical Strengthening
Ministry of Textiles
53 National Handloom Development Programme
5 Catalytic Development programme under Sericulture
Ministry of Tourism
55 Infrastructure Development for Destinations and Circuits
Ministry of Tribal Affairs
5%  Umbrella scheme for Education of ST students.
Ministry of Women and Child Development
57 Integrated Child Development Services (ICDS)

58  National Mission for Empowerment of Women including Indira Gandhi Mattritav

Sahyog Yojana
59 Integrated Child Protection Scheme (ICPS)

60 Rajiv Gandhi Scheme for Empowerment of Adolescent Girls (SABLA)
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Ministry of Water Resources/ Ministry of Finance

61  Accelerated Imgation Benefit & Flood Management Programme (merging AIBP
and other programmes of water resources such as CAD, FMP etc.) (ACA)

Department of Sports

62 Panchayat Yuva Krida aur Khel Abhiyan (PYKKA)

Department of Food Processing Industries

63  National Mission on Food Processing

Ministry of Urban Development/ Ministry of Finance

64 Jawaharlal Nehru National Urban Renewal Mission (JNNURM) (ACA)
Planning Commission/ Ministry of Finance

65 Backward Regions Grant Fund (BRGF) (State Component) (ACA)
Ministry of Youth Affairs and Sports

66  National Service Scheme (NSS)

Aadhaar Card for benefit of Social Welfare Schemes
2418. SHRI P RAJEEVE: Will the PRIME MINISTER be pleased to state:

{a) whether Aadhaar is mandatory for getting subsidies and benefits of social

wellare as per any law, il so, the details thereof;

(b)y the amount of fund that has been allocated to UID authority for

enrolment of Aadhaar; and

{¢) whether any of works of UID authority have been outsourced, if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI RAJEEV
SHUKLA): (a) The mandate of UIDAI involves issuing of the Aadhaar numbers to
the residents, for which enrolment is voluntary. The usage and applications of
Aadhaar for grant of subsidies and benefits of social welfare, or for any other
purpose, lies within the purview of agencies/departments incharge of implementing

the relevant schemes.



